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CENTRAL ADMINISTRATIVE TRIBUNAL
 JATPUR BENCH, JAIFUR

DATE OF ORDER: OLi7:2004

OA N0y 549/2002

- Kokila son of Shri Trilochan aged about 38 'years, C/o Station
Master Dra, at present employed en the post of Gangman under
PWL Ramganj Mandi at Dra, Westem Rallway, Kota Division,
Kerl:a.

VERSUS '

1 Union of India through General Manager, Northem
Westem Railway, Jaipur,

A

2y Divisional Rallway Manager, Westem R‘ailway, Kota
Division, Kotay

j . 33 - Senior Divisional Engimeer, Westem Railway,‘Kéta-

Division, Kota.

Gid.,i Respondents ',

Mxs 3 hiv Kumar, Counsel for the appl:.can'l', J

Mr. Madhukar Sharma, Proy counsel for
Mry 5.8, Hassan, Counsel for the respondents

GORMs
Ha'® ble Mri! M.l Chauhan, Member (Judicial)
Hon'ble Mrs A.K«! Bhandari, Member - (Administrative)

&4 | . ORDER - (OBAL)

Heard the learned counsel for the parties, After
hearing the parties, the learned counsel for the applicant
submits that he wants to withdraw this OAy Accord:mgly, the °
QA 1s d:n.smisse\)d as withdrawn;
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